CAT/J/13

CENTRAL ADMINISTRATIVE TRIBUNAL

AHMEDABAD BENCH

O.ﬂ.Ng. 233 OF 1993.
Ftkx NG .

DATE OF DECISION  7-8-1998§.

Abéul Rahim Fakir Mehmea,  Petitioner
Mr, J.D. Ajmera, Advocate for the Petitioner (g)

The Unien of Ineia & Ors., ~ Respondents

Mr. R.Me. Vin, ~__Advocate for the Respondent (s)

CORAM

The Hon’ble Mr, K. Ramameerthy, A«¢mn. Member.

The Hon’ble Mr.
JUDGMERT

1. Whether Reporters of Local papers may be allowed to see the Judgment ?
2. To be referred to the Reporter or not ?

\/ v
3. Whether their Lordships wish to see the fair copy of the Judgment ? /

4. Whether it needs to be circulated to other Benches of the Tribunal ?




- D

Absul Rahim Fakir Mehmed,

Behind Gangabai's Chhat,

Nr. Anil Kunj,

Inside at Kheja's Premises,

Petudi Plet, Perbandar. p— Applicant.

(Advecates Mr. J.D. Ajmera)
Versus.

1. The Upien of India,
through General Manaeser,
Western Railway,
Churcheate, Bembay.

2. Divisienal Railway Manaeer(E)
Bhavnasar Para,
Bhavnasar.
3. Additisnal Manaser,
Perpanséar Railway Statien,
Perbansar, List: Jum gadh. o & &9 Respcnéents.

(Agvocates Mr. R.M. Vin)

ORAL OXRDER

O.A.No. 233 OF 1993

Dates: 7-8-1995,

Per: Hen'ble Mr. K. Ramameerthy, Admn. Member.

Mr. Vin, the learncé ceunsel for the respondents
informs, uneer the instructions, that the applicant has
since been cempulserily retireé by way »f punishment ané
therefere, the present applicatisn has become
infructusus. Even otherwise the csunsel fer the
applicant is net present ané he has net been present

eurine last four eoccasiens.

2 Dismissee¢ for default. No oraer as te costs.
(K.Ramamoorthy)
Member (A)
.tc >



CBNTRAL ARMINISTRATIVE TPRIBUNAL
AHMEDABAD BRNCH

Application No. ecafazz 192

Transfer Application No.

CERTIFICATE

Certified thgt no further action is required to be taken and

tha case is fit for consignment to the Record Room (Bec ided) .

Dated ¢ t4.0%-91

A
: > .,&Lo_f
Countersign G’QQ/
< ) o Signature of the Dealing
Y—Te0NGS Assistant

 Sectiom Ofticer,

P R




a» CENTRAL ADMINISTRATIVE TRIBUNAL
| AHMEDABAD BE NCH
AHMEDABAD

INDEX .. SHEET

CAUSE TITLE eal22z (92

NAME OF THE PARTIES My, Aabdu! Cohim Fokrs  Mohmod

VERSUS

V.01, 2 pe

ER.NO. | DESCRIPTION OF DOCUMENTS PAGE é
N ea ( o3y
k 2| Reply 2g /h> 3R
3] PE€jorndnr ‘ 3} h b2
Y .. clld CT.68R.9¢y
i ,




